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oA w57 % FireT forer § gty T "@eAr 154 % 51.0 .. & 55.0 f6.H1, 9 % qEve (Temhie-
AUt gue) w1 AT 3 forw st &t ST areft ST TR d sruat sv=En atgd gfw wr w@fer fHEeor )

TS T A1 A= Ry rer =T 9 FTET

w= qaegor i T 7R i it ysfa S =T et || s T

dem  ||ge (e T | AR

EFRT)

TS FT T TATAL

i 1 AT RER

1 817 A (i AT awF ) || G T 0.0033(¥F7)([0.0033

2 1019 / 861 || Frsfi(fe wftrer gy ) || A g1 0.0022(FF7)|[0.0022

3 1037 / 866 || Astr(s< = sreerer ) EREEEE) 0.0175(gFa%)||0.0175
/1

4 1040 / 891 || Astr(s<f= srserer ) EREE ) 0.0012(gF¥%)||0.0012
/1

5 1041 / 891 || Astr(s<f= sreerer ) EREE ) 0.0093(g#2a%)||0.0093
/1

6 1042 / 891 || Frsfr(@e™ wr=aer ) EREEEE) 0.0007(¥F)||0.0007
/1

7 349 /1  |[mvwm( it wger) || AT 7= 0.003(@®R=¥)[|0.003

8 350 /1 | it wrear) || e T 0.003(@%4¥)(0.003

9 495 /1  ||[weem (e it qrema ) |7 G arere 0.03(¥R9)||0.03

10 496 SR gt Ao ) || G e 0.0021(3R%)||0.0021

11 497 Ffr(ie gt e ) (| g g 0.0028(¥FT)|[0.0028

12 498 ffi(ie it o) (| G g 0.0012(&FY)(0.0012
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AR <hl TSI ¢ THIYRT

13 499 feft( wfter ) || e b 0.001(3F¥)|[0.001

14 502 fFefr(@ afirra gpm ) || AR T 0.012@R%)||0.012

15 503 RS gt T ) || G T 0.0016(3R4%)|[0.0016
16 504 AR (I gt e ) || A 6 0.0082(FRT)||0.0082
17 587 AR (AT AR gh ) || AR TR 0.0016(¥F=)|[0.0016
18 588 LT qiFT ) LR IE R R R 0.0392(FF47)|[0.0392
19 591/1 ||Fefi@r aftmma g ) || e T 0.0012(FFR7)|[0.0012
20 595 TEA (T g wew ) || i 5 0.0025(3R4%)|[0.0025
21 596 TR it g ) (| g g 0.0025(FFY)[|0.0025
22 599 forsfi (aoe 74T ) EEREE] 0.0028(FR3)||0.0028
23 600 fFefi@r afimm =) || T &= 0.0135(F%)([0.0135
24 601/1 ||Fefi@m aftmmafar)  ||fC g wieT 0.011(@F%)||0.011

25 603 /1 st (af™ sreaer ) EREEE ) 0.0132(gFa%)||0.0132
26 604 it wfter ) || e b 0.0016(&FY)(0.0016
27 605 IBEUEERETIES) ST FETH 0.0032(g#2a%)||0.0032
28 606 RS gt wre ) || QiR e 0.0119@Ra%)|[0.0119
29 607 Feft( wftem ) || e b 0.0112@=%)[0.0112
30 608 HTRTL(TET ) T 0.0024(FR7)||0.0024
31 609 RS T o %27 %‘Iﬁ'ﬁfﬁ?ﬁﬁm 0.0204(FR%)|[0.0204
32 610 forsfi(aefr oreaer ) ENEECE] 0.003(FR3)||0.003

33 611 IBEUEERETIES) ST FETH 0.0018(g#2¥%)||0.0018
34 612 fFsft(ie wfter wrear) || SRR T 0.0009(¥F7)|[0.0009
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EERSETIE

35 613 IBEUEERETIES) 0.0014(gF2a%)||0.0014
36 614/1  |[Fsf(aEe ) EREE K] 0.0112@Ra%)|[0.0112
37 615/1  ||Frsfi(ah s ) EREE K 0.0025(FF4%)[|0.0025
38 623 /1 st (af™ sreaer ) EREEE ) 0.0053(g#2a%)||0.0053
39 624 (7 gt dgr) |7 QiR Fe 0.0018(@R4%)|[0.0018
40 625 fefi (<t sr=a ) EREE K] 0.0028(FF%)(|0.0028
41 626 (e wftr smardt) ([T AR aremat 0.0332(FF7)([0.0332
42 627 forsfi (o 74T ) EEREE] 0.0126(FR4%)||0.0126
43 628 /1 |[aehm(=wmm fareem =T et a7 |0,0018(3#ER)(|0.0018
T )
44 658 /1 |[eeerme(ie witrerey mrerr ) || ARt ATl 0.0025(¥F7)|[0.0025
45 663 /1 Feft( wftem ) || e b 0.0016(gF2a%)||0.0016
46 690/1 |ffi@m afima ) || 9w dga 0.0022(FF%)|[0.0022
47 691 (7 gt dg) |7 QiR Fe 0.0082(3R%)|[0.0082
48 692/1 || wftrem waer) || TR wohT 0.0028(¥F7)|[0.0028
49 693/1 ||Frsfi(axt st ) EREE K 0.0016(¥F4%)[|0.0016
50 694 /1 |Fh(r aftma garr) || SR 0.0153(FFR4)|[0.0153
51 695 IBEUEERETIES) ESRLIL] 0.0152(gFa%)||0.0152
52 696 /1 ||Fsfi(Eee w4 IS FEH 0.014@FR=R)||0.014
53 697 /1  ||Fsf(=rma faee aveat || e 7 || 0.003(@FAR)(|0.003
)
54 698 /1 ||Fsfi(Eee w4mT) ERRS ] 0.003(FR%)(|0.003
55 699 /1 |Feh(r aftme gwrr) || AR g 0.003(3F¥7)|(0.003
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AR <hl TSI ¢ THIYRT

56 700 T (7 o A ) |[FT G e 0.0012(FF7)([0.0012
57 70171 |[fch(Eeh o= ) ENEE ] 0.002(FRT)||0.002

58 702/1  |fch(Eeh o= ) EREE K 0.009(FR)(|0.009

59 702/1 || =) EREE ] 0RREY)||0

60 70471 |fcf(EeT 74T IS FEH 0.0015(@F4%)[|0.0015
61 71871  |FeR@e aftsa amar) || e | 0.002(&FR%)||0.002

62 72171 |FeREe aftma amer) (|7 e e 0.0012(FR%)|[0.0012
63 804 /1 ||Fsfi(Eee w4 ERRS 0.0005(¥F4%)||0.0005
64 805/ 1 st (@ wdwT ) ST FAH 0.0005(g#a%)||0.0005
65 807/ 1 RS gt emardy) || 7% G arer 0.004(R%)||0.004

66 808 /1 st (aef™ sreaer ) EREE ) 0.009(gFa%)|0.009

67 810/ 1 st (af™ sreaer ) EREEEE) 0.024(gF9%)|0.024

68 812 fsft( e smardt)  |[f1X G aramat 0.0039(¥F7)|[0.0039
69 813 (e e smardt) ([T AR Sramat 0.0064(¥F7)|[0.0064
70 815/ 1 st (aef= sreaer ) EREE ) 0.0066(gFa%)||0.0066
71 816/1 | uftre smardy) || o st 0.0162(FR%)|[0.0162
72 818 A (i AT T ) || R 0.0172(FF7)([0.0172
73 819 AT g fgreh ) |17 gfee et 0.0016(FF%)|[0.0016
74 820/1 | fcfi(azh sr=aer) EREE K 0.009(FR)(|0.009

75 821/1  |[eweme(ie wftre mrerr ) || ARt ATl 0.001(¥F)||0.001

76 822/1 |avame( afte arer) || G e 0.003(@%¥)(0.003

77 831/1 | fchi(azh s=ae) EREE K 0.003(FR%)(|0.003
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EREECEE)

78 832/1 st (af™ sreaer ) 0.006(gFa%)|0.006
79 859 /1 |avame(ie it arer) || R A 0.003(@%¥)(0.003
80 867 /1 st (@ wdT ) ST FAH 0.0003(g#2a%)||0.0003
81 871/1  ||Fsfi(at st ) EREEEE 0.0018(3RAY)(|0.0018
82 889/1 ||Frsfi(af st ) EREE K 0.1696(3FY)||0.1696
83 890 /1 | frsfi(Ee w4 ) EERE LI 0.0003(&R)(|0.0003
84 892 /1 ||FRAsf(a=f ar=aer) EREECCE] 0.2474(FF)||0.2474
85 893/1 | frsfi(Ee w4 ) ERRS 0.008(FRT)|(0.008
T T AT Ao (249)

1 70 /1 et (<t =a ) EREE K 0.1923(FF%)[|0.1923
2 805 / 319 / ||fAsti(af+ s1eae ) EREEEE) 0.0273(g#2a%)||0.0273

1

3 101/1  |[fRsfi(Eet s=a=) EREE K] 0.0195(3R%)(|0.0195
4 102 EVFTT(SITT fareer fora ) || Srer fereett e 0.0609(¥F7)|[0.0609
5 103 /1 st (af™ sreaer ) EREE ) 0.0858(g#2a%)||0.0858
6 104 /1 |FsfiEet seee) EREE ] 0RREY)||0

7 105 IBEUEERETIES) ST FETH 0.0238(gF2a%)||0.0238
8 106 ST (ST T R ) || STt Tereett ek 0.0258(FF%)|[0.0258
9 107 et (<t e ) EREE K 0.005(xF3)|(0.005
10 1M1/1  ||ewsm (e feer frma ) ||Sre e e 0.4208(¥F7)|[0.4208
11 15/1  ||awem(sre faear e ) |5 feear fawa 0.1465(3R%)|[0.1465
12 1M7/1 || (s feer frwa ) ||Sr oo fawa 0.163(¥®R=Y)||0.163
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AR <hl TSI ¢ THIYRT

13 316 FVHTT(STT fareer fora ) || ST fereett e 0.0162(FF7)|[0.0162
14 317 Frsf (e o) EREE K] 0.007(@®R=¥)||0.007
15 318 EEICREECCB! EREECCE] 0.0412(g#43)||0.0412
16 320 AT (ST e R ) ||t fereett ek 0.009(®R=¥)[|0.009
17 321 /1 IEEUEEREEILS) EERLIL] 0.1602(g#43)||0.1602
18 323 fRrsfr(@em 4T ST FAH 0.0164(¥F%)|[0.0164
19 324 /1 ||fsfi@ETam) BTAR 0.0015(F7)|[0.0015
20 327 /1 ||[eeere(sirer e R ) || T e 0.1376(3R%)|[0.1376
21 329/1  |[Eere(sTer faeer farme ) ||t feeer 0.0231(¥F7)||0.0231
22 330/1  ||[ere(sirer e R ) ||STe fereer 0.804(¥RY)||0.804
23 332 YT (T ) EMUIEESS= 0.0965(¥FR)||0.0965
24 333 R (ST e feer |5t ferea faree 0.0272(FF7)([0.0272
forr ) fere
25 334 EVHTT(STT fareer fira ) || ST fereett fora 0.045(3F%)||0.045
26 335 (i AT T ) || g F=T 0.0036(¥F7)|[0.0036
27 336/1 EHTL(STA fareer Ry ) || ST feroett e 1.1718(@FR=9)[|1.1718
28 337/1 EVHTT(STT fareer fira ) || Srer fereett e 0.0864(¥F7)|[0.0864
29 690/1 AT (ST et v ) ||STt e fereer e || 0.035(@=®)|[0.035
30 750/1 T ST et forey ) |[STTe Tt foreee 0.0726(3R4%)|[0.0726
31 804 / 319 / ||fAsi(af+ s1eae ) EREEEE) 0.0032(g#a%)||0.0032
1
32 815/91 ||fsfi@Ewam) BAR 0.0387 (¥F%)|[0.0387

T T AT, TG
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ERRIECER)

1 1580 / 595 || FAstr(s< = sreerer ) 0.0284(gF2a%)||0.0284
/1

2 610/1 | fsfi(ie it wermerr) || g0 o 0.002(F%R=¥)||0.002

3 1576 / 594 || FAstr(s<f= sreerer ) EREE ) 0.0024(gF2a%)||0.0024
/1

4 1577 | 594 ||fAsfi(a<i™ ereaer) EREEC ] 0.0085(g#=4%)||0.0085
/1

5 1579 / 595 || Frsfr(afar =2 ) ENEE ] 0.0032(FR3)||0.0032
/1

6 489 /1  |[awem(siver fee firma ) |[STe fereett e 0.0911(¥F7)|[0.0911

7 510/1  |[ahre(srer faeer fame ||Srer ferear Hithe 0.8321(¥F7)||0.8321

c)

8 511 AR (T qi wfie ) |7 i |fee 0.0035(3F%)|[0.0035

9 512/1  ||[aem(ie qftm arer) || AT awen 0.0687 (3R3)||0.0687

10 513/1 || it smardy)  ||f1€ e sramat 0.0188(¥F%)|[0.0188

11 600 forsfi(aefr oreaer ) ENEE ] 0.0035(¥F4%)(|0.0035

12 600/1 | fsfi(ie aftee smardy) || o st 0.0107(@Ra%)|[0.0107

13 601 AT qi wrer ) || iR e 0.0004(FF%)|[0.0004

14 602 forsfi(aefr oreaer ) ENEE ] 0.0064(FRT)||0.0064

15 603/1 | fsfi(Rrem qftere smardy || e g st |10.0016(@R49)|[0.0016

)

16 604/1 |fcfi(aee w4 IS FEH 0.0024(FR3)||0.0024

17 605/1  ||fFsfi( v wftrre smardt) || TR ramat 0.0232(FF7)([0.0232

18 606 T (7 e wtrerre ) |[$€ AR e 0.001(¥F%)||0.001

19 607 (T it g ) (| g g 0.0054 (&%) || 0.0054
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AR <hl TSI ¢ THIYRT

20 608 /1 |Fh(im aftme gwrr) || AR g 0.008(3F7)|(0.008
21 609/1 |ffi(m afte awe) || G T 0.0014(FR%)|[0.0014
22 620/1 i@ e smardy) || e st 0.0021(FR%)||0.0021
23 621/1 |Feh@r afma ) || 9T 7 0.0005(¥F)||0.0005
24 635/1 | fsfi(asfar awf weare ) ||H=T 99 T2 {10.0013(@R49)([0.0013
25 636/1 | aftee srardy) || o st 0.0022(FF7)|[0.0022
26 638/1 |avam@ qftmaaws) | GiET a5 0.0022(FR%)|[0.0022
27 639 /1 ||[eesre(sirer e R ) ||STe Tereer s 0.4386(3R4%)|[0.4386
28 641 /1  |[Feehre(sTer faeer e ) (|t feeer s 0.0565(¥FR)||0.0565
29 668 /1  ||[eespre(sirer e R ) ||STe Tereetr Rk 0.1399(FR4%)|[0.1399
30 675/ 1 HLHRT(TLA 3TaT ) EREE ) 0.0035(gF2a%)||0.0035
31 682/ 1 st (af™ sreaer ) EREEEE) 0.0104(gF2a%)||0.0104
32 683 IBEUEERETIES) ST FEH 0.0386(gF2a%)||0.0386
33 684 BEICEHEEEED! EREE K 0.0688(g#2a%)||0.0688
34 685/ 1 st (aef= sreaer ) EREE ) 0.0607(gF2a%)||0.0607
35 691 AT qi arardy ) || % Qi e 0.0077(@R%)|[0.0077
36 697 fsft( e smardt) ([T AR aramat 0.0126(FF%)|[0.0126
37 698 SR it smardy) || A% iR e 0.0145(FF%)|[0.0145
38 699 st (Ee ™ w=aer ) EREE ] 0.21@R=0)|0.21

39 700 (e 7487 ) ST FETH 0.02(&R)[|0.02

40 701/1  ||[am(awnng awedt) ([ aEi 0.2712(FF9)[|0.2712
41 702/1  |[avEedr aite arer) (| g e 0.0075(FR4%)|[0.0075
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42 703/1  |&wFm(za) T 0.0032(3F)(|0.0032
43 713 fRf (e F41 ) AT FAH 0.002(FF)(|0.002
44 71411 ||oR(IREE At ) ([T & 0.0301(¥FAR)||0.0301
45 715/1 || it smardy) || TR seret 0.044(FR%)||0.044
46 716 SRR it siverrer ) (|77 AR emr (1 0.0054(FR7)[|0.0054
47 717 Frsf(aee F489 ) ST FEH 0.0514(FR4%)|[0.0514
48 718/1 st (ae wdwT ) ST FAH 0.0024(gF2a%)||0.0024
49 71971 || fsfiEsfar awf weare ) ||[FH=1 91T T2 |10.0935(@%A9)|[0.0935
50 720 BEICEHEEEED! EREE K 0.0051(gFa%)||0.0051
51 721 fRrsft(@f=m g werare ) ([T S BAGTE |0,0084(FFAR)|0.0084
52 722 (e e smardt) ([T AR aramat 0.0266(¥FT)||0.0266
53 723 IBEUEERETIES) ST FEH 0.0129(F2a%)||0.0129
54 724 SR (e it siverrer ) || 7% QAR emet (10,0087 (@) [|0.0087
55 725 fFofr(@ aftrra gpm ) || AR T 0.0288(¥FAT)|[0.0288
56 726 1 BEICEHEEEED! EREE K 0.0914(gF2a%)||0.0914
T T ATH: q€i=I< (236)

1 1522 /1 | ffr@ETam) AT 0.0279(FR%)|[0.0279
2 1571 IBEUEERSIES) AT 0.0623(gF2a%)||0.0623
3 1419 /1 |[fRsfi(a<f s=a= ) EREE K 0.0353(3RY)(|0.0353
4 1421 /1 |Fsf@Ear) BT 0.223(@%47)(0.223
5 1422 /1 ||fAstr(sei= sreerer ) EREEEE) 0.0106(gF2a%)||0.0106
6 1423 /1 |[fsfi(a<f s=a= ) EREEEE 0.022(F ) [|0.022




[T I—&ve 3(ii) ]

AR <hl TSI ¢ THIYRT

7 1425 /1  ||f=sh(@Eam) HTATT 0.048(gFa%)|0.048
8 1426 /1 ||fsfi( &wam) GTATT 0.015(%Ra)(|0.015
9 1427 st (@ ) AT 0.0924(FR%)|[0.0924
10 1429 /1 |fsfi@Eam) BIAY 0.0144(FFR7Y)(|0.0144
11 1431 /1 |Fefi@ETm) AT 0.0285(3R4%)|[0.0285
12 1432 st (&) GTATE 0.0142(3F77)(|0.0142
13 1433 /1 ||fsfi@zam) AU 0.0295(@%4)(|0.0295
14 1434 st (@ ) AT 0.0356(¥F4)||0.0356
15 1435/1 ||fst(@Eam) HTATL 0.01(gFa%)||0.01

16 1440 Fsfi(Eeam ) BIAY 0.1231(3F49)(|0.1231
17 1441 /1 ||f=sh(@Eam) BTATL 0.027(gFa%)|0.027
18 1442 IBEUEERSIES) YA 0.0547(F2a%)||0.0547
19 1443 IBEUEERSIES) YA 0.0693(gF2a%)||0.0693
20 1444 /1 ||fFsh(@Eam) BTATT 0.0518(g#2a%)||0.0518
21 1455 /1  ||fst(@Eam) ETATT 0.0605(gFa%)||0.0605
22 1456 /1 || fsfr(Eet w=aer) EREECCE] 0.32@%49)/[0.32

23 1457 /1 ||f_stE gfasa gge) T A FEe 0.0142(3Fa%)||0.0142
24 1514 /1 ||aem( Sivrer e frsa ) || ST Teroert faa 0.2384(¥F=)||0.2384
25 1515 fAsf(Ewam) AU 0.0546(FF4)||0.0546
26 1516 IBEUEERSIES) YA 0.0456(gFa%)||0.0456
27 1517 FArsf (@A ) BT 0.027(@%7)(0.027
28 1518 /1 ||fAsfi@zam) GTAT 0.162(3FRA)(|0.162
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29 1519 IBEUEERSIES) 0.0216(gF2a%)||0.0216
30 1520 (7 g zrar) || QiR g 0.0147@R%)|[0.0147
31 1523/1  ||fsfi@zam) AU 0.009(3FAT) (|0.009
32 1537 /1 ||fst(@Eam) ETATT 0.0025(g#2a%)||0.0025
33 1553 /1 ||fAstr(a<t= s1eaer ) EREECCE] 0.2122(gH4Y)||0.2122
34 1554 /1 ||fAsfi(@am) GTAT 0.1038(R%4Y)||0.1038
35 1570 /1 ||fsh(@Eam) BTATL 0.0432(gF2a%)||0.0432
36 1573 /1 ||fsfi@zam) GIAT 0.043(3HRaT)(|0.043
37 1575/1 ||f=sh(@Eam) HTATL 0.691(gFa%)||0.691
38 1577 /1 ||f=sth(@Eam) BTATL 0.0182(gF2a%)||0.0182
39 1583 /1 | fst(@wam) BTATL 0.2574(3F2a%)||0.2574
40 1584 /1 | st ) BTATT 0.0776(gF2a%)||0.0776
41 1635 /1  ||avarm(sivrer farea forw ) || STt fereer faa 0.284(FFY)||0.284
42 1636 /1  ||fsfi(@zam) GTAT 0.1652(%4Y)||0.1652
43 1681 / st (@arme) ETATT 0.0078(ga%)||0.0078
1521
44 1687/  ||fsfi@zam) GTAT 0.035(3%4T)(|0.035
1521/ 1
45 1702 / 853 || fsfi(srste F4rm ) ERRS 0.0036(%24)||0.0036
46 1703 / 853 || fsfi(srste F4rm ) ERRS 0.0088(RF4)||0.0088
/1
47 1704 / 857 ||FRsf(f= it smardy) || 7% Qe s 0.0154(FR%)|[0.0154
48 1705 / 857 || Astr(s< = sreerer ) EREEEE) 0.0379(gF2a%)||0.0379

/1




[T I—&ve 3(ii) ] R T AT : STHIEROT 13

49 849 BEICHEEEED! EREE K 0.0369(gF2a%)||0.0369
50 850 SR gt emardy) || 7% G arem 0.0312(FR%)|[0.0312
51 854 (7 gt wrear) || G T 0.0147@R%)|[0.0147
52 855/1 ||Frsfi(ah st ) EREE K 0.0234(FF%)||0.0234
T/ 11.8945 11.89 45

[T, . NHAI/11013/PIU-Palapur/3(a)/2018/3A]
TTST9T [T, -

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 6th August, 2018

S.0. 3916(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH154 in the
stretch of land from Km 51.0 to Km 55.0 (The Competent Authority of land Acquisition) in the district of KANGRA in
the state of HHIMACHAL PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in the
Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the said
Act.

Every such objection shall be made to the Competent Authority, namely, Sub-Divisional Magistrate in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any,
as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH154 in the stretch of land from
NH154 (The Competent Authority of land Acquisition) in the district of KANGRA in the state of HIMACHAL

PRADESH.
|State: HIMACHAL PRADESH District: KANGRA |
Sno (|Survey / Plot Type of Land Nature Of Land Area Area
Number (in Local Unit)||(in Hectare)
|Taluk: Jawali |
| Village: Chichar |
1 817 Government(Gair mumikan Gair mumikan sarak 0.0033(Hectare) 0.0033

Sarak )
|2 || 1019 /861 ||Private(gair mumikan dukaan ) ” gair mumikan dukaan ||0.0022(Hectare) || 0.0022|
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[3 ][1037/866/1  |[Private(barani abbal ) || barani abbal [[0.0175(Hectare) || 0.0175|
|4 |[1040/891/1 |[Private(barani abbal ) || barani abbal |0.0012(Hectare)||  0.0012]
[5 |[1041/891/1 | [Private(barani abbal ) || barani abbal [/0.0093(Hectare) | 0.0093|
l6 |[1042/891/1  |[Private(barani abbal ) || barani abbal [|0.0007(Hectare) | 0.0007|
7 349/1 Government(gair mumikan gair mumikan school 0.003(Hectare ) 0.003
school )
8 350/1 Government(gair mumikan gair mumikan rasta 0.003(Hectare ) 0.003
rasta)
9 495/ 1 Government(gair mumikan gair mumikan talaab 0.03(Hectare ) 0.03
talaab )
| 10 ”496 ”Private( gair mumikan naala ) ” gair mumikan naala ” 0.0021(Hectare) || 0.0021 |
| 11 ”497 ”Private( gair mumikan dukaan ) ” gair mumikan dukaan ” 0.0028(Hectare) || 0.0028|
| 12 ”498 ”Private( gair mumikan dukaan ) ” gair mumikan dukaan ” 0.0012(Hectare) || 0.0012|
| 13 ”499 ”Private( gair mumikan dukaan ) ” gair mumikan dukaan ” 0.001(Hectare )" 0.001 |
| 14 || 502 ”Private( gair mumikan dukaan ) ” gair mumikan dukaan ” 0.012(Hectare )" 0.012|
| 15 || 503 ” Private(gair mumikan parol ) ” gair mumikan parol ” 0.0016(Hectare) || 0.0016 |
16 ||504 Government(gair mumikan gair mumikan sarak 0.0082(Hectare) 0.0082
sarak )
17 ||587 Government(gair mumikan gair mumikan dukaan 0.0016(Hectare) 0.0016
dukaan )
18 ||588 Government(gair mumikan gair mumikan sarak 0.0392(Hectare) 0.0392
sarak)
| 19 || 59171 ”Private( gair mumikan dukaan ) ” gair mumikan dukaan ” 0.0012(Hectare) || 0.0012
20 [|1595 Government(gair mumikan gair mumikan sarak 0.0025(Hectare) 0.0025
sarak )
21 (1596 Government(gair mumikan gair mumikan dukaan 0.0025(Hectare) 0.0025
dukaan )
22 |[599 ||Private(banjar kadim ) || banjar kadim [|0.0028(Hectare) | 0.0028]
|23 || 600 ||Private(gair mumikan store ) ” gair mumikan store ” 0.0135(Hectare) || 0.0135 |
|24 ”601 /1 ||Private(gair mumikan mandir ) ” gair mumikan mandir ” 0.011(Hectare )" 0.011 |
[25 |603/1 ||Private(barani abbal ) ||barani abbal 0.0132(Hectare)||  0.0132]
|26 || 604 ”Private( gair mumikan dukaan ) ” gair mumikan dukaan ” 0.0016(Hectare) || 0.0016|
27 |[605 ||Private(banjar kadim ) || banjar kadim ||0.0032(Hectare)||  0.0032]
|28 || 606 ”Private( gair mumikan makaan ) ” gair mumikan makaan ” 0.0119(Hectare) || 0.01 19|
|29 || 607 ”Private( gair mumikan dukaan ) ” gair mumikan dukaan ” 0.0112(Hectare) || 0.01 12|
30 ||608 || Government(varandha ) || varandha ||0.0024(Hectare) | 0.0024
31 (/609 Private(gair mumikan dhaan gair mumikan machine 0.0204(Hectare) 0.0204
kutti ) dhaan kutti
132 ||610 ||Private(barani abbal ) || barani abbal || 0.003(Hectare )|| 0.003]|
33 |le11 ||Private(banjar kadim ) || banjar kadim ||0.0018(Hectare) || 0.0018]
|34 || 612 ”Private( gair mumikan rasta ) ” gair mumikan rasta ” 0.0009(Hectare) || 0.0009|
35 |[613 ||Private(banjar kadim ) || banjar kadim |0.0014(Hectare)||  0.0014]
136 |l614/1 ||Private(barani abbal ) ||barani abbal 0.0112(Hectare)||  0.0112]
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[37 |[615/1 ||Private(barani abbal ) || barani abbal [|0.0025(Hectare) | 0.0025|
38 |[623/1 ||Private(barani abbal ) || barani abbal ||0.0053(Hectare)||  0.0053]
|39 || 624 ”Private( gair mumikan saihan ) ” gair mumikan saihan ” 0.0018(Hectare) || 0.0018|
40 |[625 ||Private(barani abbal ) || barani abbal ||0.0028(Hectare) | 0.0028]
|41 ”626 ||Private(gair mumikan abadi ) ” gair mumikan abadi ||0.0332(Hectare) || 0.0332|
42 ||627 ||Private(banjar kadim ) || banjar kadim 0.0126(Hectare)||  0.0126]
43 (1628/ 1 Government(chragaat billa chragaat billa drakhtan 0.0018(Hectare) 0.0018
drakhtan )
44 (1658 /1 Government( gair mumikan gair mumikan naala 0.0025(Hectare) 0.0025
naala )
|45 || 663/ 1 ”Private( gair mumikan dukaan ) ” gair mumikan dukaan ” 0.0016(Hectare) || 0.0016|
|46 ”690/ 1 ||Private(gair mumikan saihan ) ” gair mumikan saihan ||0.0022(Hectare) || 0.0022|
|47 ”691 ||Private(gair mumikan saihan ) ” gair mumikan saihan ||0.0082(Hectare) || 0.0082|
|48 ”692/ 1 ||Private(gair mumikan makaan ) ” gair mumikan makaan ||0.0028(Hectare) || 0.0028|
49 |[693/1 ||Private(barani abbal ) || Barani abbal |0.0016(Hectare)||  0.0016]
50 |l694/1 ||Private(Gair mumikan dukaan ) ||Gair mumikan dukaan 0.0153(Hectare)|  0.0153)]
51 |[695 ||Private(Banjar kadim ) || Banjar kadim 0.0152(Hectare)||  0.0152]
52 |[696/1 || Private(Banjar kadim ) || Banjar kadim || 0.014(Hectare ) || 0.014|
53 |[697/1 ||Private(Chragaat billa drakhtan ) || Chragaat billa drakhtan || 0.003(Hectare )| 0.003]|
54 |[698/1 ||Private(Banjar kadim ) || Banjar kadim || 0.003(Hectare || 0.003]|
|55 ”699 /1 ”Private(Gair mumikan dukaan ) ”Gair mumikan dukaan ” 0.003(Hectare )" 0.003|
56 |[700 Government(gair mumikan gair mumikan naala 0.0012(Hectare) 0.0012
naala )
57 |[701/1 ||Private(barani abbal ) || barani abbal || 0.002(Hectare ) || 0.002|
58 |[702/1 ||Private(barani abbal ) || barani abbal || 0.009(Hectare || 0.009)|
[59 |[702/1 ||Private(Barani Abbal ) || Barani Abbal | oHectare)|| 0|
l60 |[704/1 ||Private(banjar kadim ) || banjar kadim 0.0015(Hectare)||  0.0015]
|61 ”718 /1 ”Private(Gair mumikan naala ) ”Gair mumikan naala ” 0.002(Hectare )" 0.002|
|62 ”721 /1 ”Private(Gair mumikan naala ) ”Gair mumikan naala ||0.0012(Hectare) || 0.0012|
63 |[804/1 ||Private(banjar kadim ) || banjar kadim [|0.0005(Hectare) | 0.0005|
l64 |[805/1 ||Private(banjar kadim ) || banjar kadim ||0.0005(Hectare)||  0.0005]
o5 |[807/ 1 ||Private(gair mumikan abadi ) ||gair mumikan abadi || 0.004(Hectare )| 0.004|
66 ||808/1 ||Private(barani abbal ) ||barani abbal || 0.009(Hectare )|| 0.009)
l67 |[s10/1 ||Private(barani abbal ) || barani abbal || 0.024(Hectare ) || 0.024|
s |[s12 ||Private(Gair mumikan abadi) || Gair mumikan abadi ||0.0039(Hectare)||  0.0039]
l69 |[s13 ||Private(Gair mumikan abadi ) || Gair mumikan abadi ||0.0064(Hectare)||  0.0064|
170 ||s15/1 || Private(Barani abbal ) ||Barani abbal ||0.0066(Hectare)||  0.0066]
71 |[s16/1 || Private(gair mumikan abadi ) ||gair mumikan abadi |0.0162(Hectare)||  0.0162]
72 ||818 Government(Gair mumikan Gair mumikan sarak 0.0172(Hectare) 0.0172
sarak )
73 {1819 Government(Gair mumikan Gair mumikan neehali 0.0016(Hectare) 0.0016
neehali )
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[74 |[820/1 ||Private(barani abbal ) || barani abbal || 0.009(Hectare ) || 0.009)|
75 |[821/1 Government(Gair mumikan Gair mumikan naala 0.001(Hectare ) 0.001
naala )
76 |(822/1 Government(Gair mumikan Gair mumikan naala 0.003(Hectare ) 0.003
naala )
[77 |[831/1 ||Private(Barani abbal ) || Barani abbal || 0.003(Hectare || 0.003]|
78 |[832/1 ||Private(Barani abbal ) || Barani abbal || 0.006(Hectare ) || 0.006|
79 1(859/1 Government(gair mumikan gair mumikan naala 0.003(Hectare ) 0.003
naala )
80 |[867/1 ||Private(banjar kadim ) || banjar kadim ||0.0003(Hectare)||  0.0003]
81 |[871/1 ||Private(barani abbal ) || barani abbal [[0.0018(Hectare) | 0.0018|
82 ||889/1 || Private(barani abbal ) |[barani abbal ||0.1696(Hectare)||  0.1696]
83 |[890/1 ||Private(banjar kadim ) || banjar kadim [|0.0003(Hectare) | 0.0003]
84 |[892/1 ||Private(barani abbal ) || barani abbal |0.2474(Hectare)||  0.2474]
85 |[893/1 ||Private(banjar kadim ) || banjar kadim || 0.008(Hectare ) || 0.008|
| Village: Bhaniari (249) |
[1 |[70/1 ||Private(Barani Abbal ) ||Barani Abbal ||0.1923(Hectare)||  0.1923]
[2 |[s05/319/1 ||Private(Barani Abbal ) ||Barani Abbal [|0.0273(Hectare) | 0.0273]
[3 |j101/1 ||Private(Barani Abbal ) || Barani Abbal [[0.0195(Hectare) | 0.0195|
|4 ”102 ||G0vernment(]angal Billa Sifat ) ”Jangal Billa Sifat ||0.0609(Hectare)|| 0.0609|
[5 |[103/1 ||Private(Barani Abbal ) || Barani Abbal ||0.0858(Hectare)||  0.0858]
l6 |[104/1 ||Private(Barani Abbal ) || Barani Abbal | oHectare)|| 0|
N EE ||Private(Banjar Kadim ) || Banjar Kadim [0.0238(Hectare)||  0.0238]
s | 106 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat ||0.0258(Hectare)||  0.0258]
lo |[107 ||Private(Barani abbal ) || Barani Abbal || 0.005(Hectare || 0.005 |
[10 |[111/1 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat [|0.4208(Hectare) | 0.4208]
[11 |[115/1 || Government(Jangal Billa Sifat ) ||Jangal Billa sifat |l0.1465(Hectare)||  0.1465]
[12 |[117/1 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat || 0.163(Hectare )| 0.163]|
113|316 || Government(Jangal Billa Sifat ) |[Jangal Billa Sifat |0.0162(Hectare)||  0.0162]
[14 |[317 ||Private(Barani Abbal ) || Barani Abbal || 0.007(Hectare ) || 0.007|
[15 |[318 ||Private(Barani Abbal ) || Barani Abbal |0.0412(Hectare)||  0.0412]
[16 |[320 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat || 0.009(Hectare )|| 0.009)|
[17 |[321/1 || Private(Banjar Kadim ) || Banjar kadim [l0.1602(Hectare) | 0.1602]
18 |[323 ||Private(Banjar Kadim ) || Banjar Kadim |0.0164(Hectare)||  0.0164]
[19 |[324/1 ||Private(Khairtar ) || Khairtar [10.0015(Hectare) | 0.0015]|
[20 |[327/1 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat ||0.1376(Hectare)||  0.1376]
[21 |[329/1 || Government(Jangal billa sifat) ||Jangal Billa Sifat [|0.0231(Hectare) || 0.0231]
[22 |[330/1 || Government(Jangal Billa sifat ) ||Jangal Billa sifat || 0.804(Hectare ) || 0.804|
23 |(332 Government(Charagaat Charagaat Drakhtan 0.0965(Hectare) 0.0965
Drakhtan )
[24 |[333 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat 0.0272(Hectare)||  0.0272]
|25 ”334 ||G0vernment(]angal Billa Sifat ) ”Jangal Billa Sifat ” 0.045(Hectare)|| 0.045|
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26 |[335 Government(Gair Mumikan Gair Mumikan Store 0.0036(Hectare) 0.0036
Store )
[27 |[336/1 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat |1.1718Hectare)||  1.1718]
|28 |[3371 || Government(Jangal Billa Sifat ) |[Jangal Billa Sifat [|0.0864(Hectare)||  0.0864|
129 |[690/1 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat || 0.035(Hectare )|| 0.035]|
130 ||75011 || Government(Jangal Bill Sifat ) ||jangal billa sifat |0.0726(Hectare)|[  0.0726]
[31 |[804/319/1 |[Private(Barani Abbal ) || Barani Abbal ||0.0032(Hectare)||  0.0032]
[32 |[815/91 ||Private(Khairtar ) || Khairtar 0.0387(Hectare)||  0.0387]
|Village: Bhorka |
[1 ][1580/595/1 | [Private(barani abbal ) || barani abbal [0.0284(Hectare)||  0.0284]
2 |[610/1 Private(Gair Mumikan Gair Mumikan Goushala 0.002(Hectare ) 0.002
Goushala)
[3 |[1576/594/1  |[Private(barani abbal ) || barani abbal ||0.0024(Hectare)||  0.0024
l4 |[1577/594/1  |[Private(barani abbal ) || barani abbal [|0.0085(Hectare) || 0.0085|
|5 |[1579/595/1  |[Private(barani abbal ) || barani abbal ||0.0032(Hectare)||  0.0032]
l6 ]l489/1 || Government(jangal billa sifat ) ||jangal billa sifat 0.0911(Hectare)||  0.0911]
[7 51071 || Government(jangal billa sifat ) _||jangal billa siifat |0.8321(Hectare)||  0.8321]
8 511 Government(Gair Mumikan Gair Mumikan Mandir 0.0035(Hectare) 0.0035
Mandir )
9 ||512/1 Government(Gair Mumikan Gair Mumikan Naala 0.0687(Hectare) 0.0687
Naala )
[10 |[513/1 || Private(Gair Mumikan Abadi ) ||Gair Mumikan Abadi 0.0188(Hectare)|[  0.0188]
[11 |[600 ||Private(barani abbal ) || barani abbal ||0.0035(Hectare)||  0.0035]
[12 |[600/1 ||Private(gair mumikan abadi ) ||gair mumikan abadi 0.0107(Hectare)||  0.0107]
| 13 ”601 ||G0vernment(gair mumikan tiala) ” gair mumikan tiala ||0.0004(Hectare) || 0.0004|
[14 |[602 ||Private(barani abbal ) || barani abbal ||0.0064(Hectare)||  0.0064]
|15 ”603 /1 ||Private(giar mumikan abadi ) ” giar mumikan abadi ||0.0016(Hectare) || 0.0016|
[16 |[604/1 ||Private(banjar kadim ) || banjar kadim ||0.0024(Hectare)||  0.0024
|17 ”605 /1 ”Private( gair mumikan abadi ) ” gair mumikan abadi ||0.0232(Hectare) || 0.0232|
18 ||606 Government(gair mumikan gair mumikan goushala 0.001(Hectare ) 0.001
goushala )
19 ||607 Government(gair mumikan gair mumikan dukaan 0.0054(Hectare) 0.0054
dukaan )
|20 ”608 /1 ||Private(gair mumikan dukaan ) ” gair mumikan dukaan ” 0.008(Hectare )" 0.008|
|21 ”609 /1 ||Private(gair mumikan daftar ) ” gair mumikan daftar ||0.0014(Hectare) || 0.0014|
|22 ”620/ 1 ||Private(gair mumikan abadi ) ” gair mumikan abadi ||0.0021(Hectare) || 0.0021|
|23 ”621 /1 ||Private(gair mumikan kuras ) ” gair mumikan kuras ||0.0005(Hectare) || 0.0005|
|24 ”635 /1 ”Private(bagicha barani faldaar ) ”bagicha barani faldaar ||0.0013(Hectare) || 0.0013|
25 |l636/1 ||Private(Gair mumikan abadi ) ||Gair mumikan abadi [0.0022Hectare)||  0.0022]
26 (|638/1 Government(Gair mumikan Gair mumikan sarak 0.0022(Hectare) 0.0022
sarak )
[27 |[639/1 || Government(jangal billa sifat ) ~|ljangal billa sifat |0.4386(Hectare)||  0.4386]
128 |l641/1 || Government(Jangal Billa Sifat ) ||Jangal Billa Sifat |0.0565(Hectare)||  0.0565]
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129 |l6ss /1 || Government(Jangal Billa Sifat ) |[Jangal Billa Sifat ||0.1399(Hectare)||  0.1399)]
30 |[675/1 || Government(Barani Abbal ) || Barani Abbal ||0.0035(Hectare)||  0.0035]
31 |[682/1 ||Private(Barani Abbal ) || Barani Abbal [|0.0104(Hectare) | 0.0104|
[32 |[683 ||Private(Banjar Kadim ) || Banjar Kadim [|0.0386(Hectare) | 0.0386]
33 ||684 ||Private(Barani Abbal ) ||Barani Abbal ||0.0688(Hectare)||  0.0688]
34 |[e85/1 ||Private(Barani Abbal ) || Barani Abbal [[0.0607(Hectare) | 0.0607|
35 |[691 Government(Gair Mumikan Gair Mumikan Abadi 0.0077(Hectare) 0.0077
Abadi)
136 ||697 || Private(Gair Mumikan Abadi ) ||Gair Mumikan Abadi | 0.0126(Hectare)||  0.0126]
37 ||698 ||Private(Gair Mumikan Abadi ) || Gair Mumikan abadi |0.0145(Hectare)||  0.0145]
38 |/699 ||Private(Barani Abbal ) || Barani Abbal | 021(Hectare)|| 0.21]
39 |[700 ||Private(Banjar Kadim ) || Banjar Kadim | 0.02(Hectare)|| 0.02|
|4O ”701 /1 ||G0vernment(Chragaat Drakhtan) ”Chragaat Drakhtan ||0.2712(Hectare)|| 0.2712|
41 1(702/1 Government(Gair Mumikan Gair Mumikan Naala 0.0075(Hectare) 0.0075
Naala )
42 |[703/1 || Government(Other ) ||Other ||0.0032(Hectare)||  0.0032]
43 |[713 || Private(Banjar Kadim ) || Banjar Kadim || 0.002(Hectare ) || 0.002|
|44 ||714/ 1 ||Government(Chragaat Drakhtan) ”Chragaat Drakhtan ||0.0301(Hectare)|| 0.0301|
45 |[715/1 ||Private(Gair Mumikan Abadi ) || Gair Mumikan Abadi || 0.044(Hectare ) || 0.044|
46 ||716 Private(Gair Mumikan Gair Mumikan Goushala 0.0054(Hectare) 0.0054
Goushala)
47 |[717 || Private(Banjar Kadim ) || Banjar Kadim [|0.0514(Hectare) | 0.0514
48 |[718/1 ||Private(Banjar Kadim ) || Banjar Kadim [ 0.0024(Hectare)||  0.0024]
49 |[719/1 ||Private(Bagicha Barani Faldaar ) || Bagicha Barani Faldaar  [[0.0935(Hectare) 0.0935]
50 |[720 ||Private(Barani Abbal ) || Barani Abbal ||0.0051(Hectare)||  0.0051]
|51 ”721 ||Private(Bagicha Barani Faldaar ) ”Bagicha Barani Faldaar ||0.0084(Hectare) || 0.0084|
52 |[722 ||Private(Gair Mumikan Abadi ) ~||Gair Mumikan Abadi |0.0266(Hectare)||  0.0266]
53 |[723 ||Private(Banjar kadim ) || Banjar kadim 0.0129(Hectare)||  0.0129]
54 |[724 Private(Gair Mumikan Gair Mumikan Goushala 0.0087(Hectare) 0.0087
Goushala)
|55 ”725 ”Private(Gair Mumikan Dukaan ) ”Gair Mumikan Dukaan ||0.0288(Hectare) || 0.0288|
56 ||726 1 ||Private(Barani Abbal ) || Barani Abbal [|0.0914(Hectare) | 0.0914
|Village: Takhniar (236) |
[t |[1522/1 || Private(khairtar ) |[khairtar [|0.0279(Hectare) | 0.0279]
[2 1571 ||Private(khairtar ) || khairtar 0.0623(Hectare)||  0.0623]
[3 |[1419/1 ||Private(Barani Abbal ) || Barani Abbal [|0.0353(Hectare) | 0.0353]
4 |[1421/1 ||Private(Khairtar ) || Khairtar || 0.223(Hectare || 0.223]
[5 |[1422/1 ||Private(Barani Abbal ) || Barani Abbal [|0.0106(Hectare) || 0.0106]
l6 |[1423/1 ||Private(Barani Abbal ) || Barani Abbal || 0.022(Hectare ) || 0.022|
|7 |[1425/1 ||Private(Khairtar ) || Khairtar || 0.048(Hectare ) || 0.048|
I8 |[1426/1 ||Private(Khairtar ) || Khairtar || 0.015(Hectare || 0.015]|
o |[1427 ||Private(Khairtar ) || Khairtar [|0.0924(Hectare) | 0.0924]
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10 ||1429/1 Private(Khairtar ) Khairtar 0.0144(Hectare) 0.0144
11 ||1431/1 Private(khairtar ) khairtar 0.0285(Hectare) 0.0285
12 {1432 Private(Khairtar ) Khairtar 0.0142(Hectare) 0.0142
13 ||1433/1 Private(Khairtar ) Khairtar 0.0295(Hectare) 0.0295
14 ||1434 Private(Khairtar ) Khairtar 0.0356(Hectare) 0.0356
15 ||1435/1 Private(Khairtar ) Khairtar 0.01(Hectare ) 0.01
16 |/1440 Private(Khairtar ) Khairtar 0.1231(Hectare) 0.1231
17 |(1441/1 Private(Khairtar ) Khairtar 0.027(Hectare ) 0.027
18 |[1442 Private(Khairtar ) Khairtar 0.0547(Hectare) 0.0547
19 |(1443 Private(Khairtar ) Khairtar 0.0693(Hectare) 0.0693
20 (/1444 /1 Private(Khairtar ) Khairtar 0.0518(Hectare) 0.0518
21 [|1455/1 Private(Khairtar ) Khairtar 0.0605(Hectare) 0.0605
22 (|1456/1 Private(Barani Abbal ) Barani Abbal 0.32(Hectare ) 0.32
23 (|1457 /1 Private(Gair mumikan kuhal ) Gair mumikan kuhal 0.0142(Hectare) 0.0142
24 (11514 /1 Government(Jangal Billa Sifat ) ||Jangal Billa sifat 0.2384(Hectare) 0.2384
25 (11515 Private(Khairtar ) Khairtar 0.0546(Hectare) 0.0546
26 (/1516 Private(Khairtar ) Khairtar 0.0456(Hectare) 0.0456
27 (11517 Private(Khairtar ) Khairtar 0.027(Hectare ) 0.027
28 |[1518/1 Private(Khairtar ) Khairtar 0.162(Hectare ) 0.162
29 |[1519 Private(Khairtar ) Khairtar 0.0216(Hectare) 0.0216
30 |[1520 Private(Gair mumikan dhaba ) ||Gair mumikan dhaba 0.0147(Hectare) 0.0147
31 |[1523/1 Private(khairtar ) khairtar 0.009(Hectare ) 0.009
32 [|1537/1 Private(khairtar ) khairtar 0.0025(Hectare) 0.0025
33 |[1553/1 Private(barani abbal ) barani abbal 0.2122(Hectare) 0.2122
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34 (|1554/1 Private(khairtar ) khairtar 0.1038(Hectare) 0.1038
35 [|1570/1 Private(khairtar ) khairtar 0.0432(Hectare) 0.0432
36 [|1573/1 Private(khairtar ) khairtar 0.043(Hectare ) 0.043
37 (|1575/1 Private(khairtar ) khairtar 0.691(Hectare ) 0.691
38 |[1577/1 Private(khairtar ) khairtar 0.0182(Hectare) 0.0182
39 |[1583/1 Private(khairtar ) khairtar 0.2574(Hectare) 0.2574
40 (|1584/1 Private(khairtar ) khairtar 0.0776(Hectare) 0.0776
41 ||1635/1 Government(jungle billa sifat ) ||jungle billa sifat 0.284(Hectare ) 0.284
42 {1636/ 1 Private(khairtar ) khairtar 0.1652(Hectare) 0.1652
43 |(1681 /1521 Private(Khairtar ) Khairtar 0.0078(Hectare) 0.0078
44 (1687 /1521/1 Private(Khairtar ) Khairtar 0.035(Hectare ) 0.035
45 (1702 /853 Private(Banjar kadim ) Banjar kadim 0.0036(Hectare) 0.0036
46 |(1703/853/1 Private(Banjar kadim ) Banjar kadim 0.0088(Hectare) 0.0088
47 (1704 /857 Private(Gair mumikan abadi ) Gair Mumikan abadi 0.0154(Hectare) 0.0154
48 |(1705/857/1 Private(Barani Abbal ) Barani Abbal 0.0379(Hectare) 0.0379
49 (849 Private(Barani Abbal ) Barani Abbal 0.0369(Hectare) 0.0369
50 (850 Private(Gair mumikan abadi ) Gair mumikan abadi 0.0312(Hectare) 0.0312
51 |[854 Private(Gair Mumikan rasta ) Gair mumikan rasta 0.0147(Hectare) 0.0147
52 |[855/1 Private(Barani Abbal ) Barani Abbal 0.0234(Hectare) 0.0234

Total 11.8945 11.8945

[F.No. NHAI/11013/PIU-Palapur/3(a)/2018/3A]

RAJESH GUPTA, Dy. Secy.
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